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THE HIGH COURT OF MEGHALAYA 

AT SHILLONG 


' NOTIFICATION 	 • 

Dated, ShWong, the......September, 2017 

No.HCM.II/75 /2017-Estt/ Honble the Ch1ef Justtce, High Court of 


:\.1eghal.1ya is hereby pleased to constitute the Task Force compnsmg of the 


following to review and examine the recordings of the CCTVc; in the 


Subordinate Courts in order to find the issues and to take necessary correc tive 

r 

steps in ca~c: management system or other court procedures which are 

responsible for increase in the pendency of cases in these courts. 

I. 	Regtstrnr General, lligh Court of Meghalaya. 
2 . 	Central Project Coordinator, Meghalaya. 

By 	order; 

/ ' 

REGISTRAR r.F"'ERAL 

Memo. No.HCM.II / 75/ 2017-Estt(?::h0'31} Shillong, th~eptembcr, 2017. 

Copy to for informotion: 

1. 	 The Joint Registrar-cum-Secretary to Hon'ble the ChiefJustice, High Court of :'\ lc~·1 •' ':~, 
• 

Shillong. 

2. 	 The P.S to Hon'ble Mr. Justice S.R.Sen, Judge, High Court of Meghalaya, Shillong. 

3. 	 The P.S to Honble Mr. Justice V.P.Vaish, Judge, High Court of Meghalaya, ShiUong. 

4. The Secretary to the Government of Meghalaya, Law Department, Shillong. 
r s. 	 The District & Sessions Judge 

6. 	 Smli. D.R. Kharbteng, Assistant District & Sessions Judge-cum-Central Project Cour<l:nator, 


Meghalaya. 


7. 	 The Registrar, lli~h Court of Meghalaya, Shillong. 

8. The Joint Registrar, lligh Court of Meghalaya, Shillong. 


9· The Deputy Registrar (Admn), High Court ofMeghalaya, Shillong . 
. 
10. 	The Deputy Registrar (Accnts & Infra), I Iigh Court of Meghalaya, Shillong. 

11. 	 The Security Ofltccr, lligh Court of Meghalaya, Shillong. 

12. 	The Assistant Registmr-cum-OSD, High Court of Meghalaya, Shillong. 

13. 	The Assi~tant Registrar (Accts), lligh Court of Meghalaya, Shillong. 

14. 	The As~istant Registrar (Records), l!igh Court of Meghalaya, Shillong. 

15. 	The Chief Librarian, High Court ofMeghalaya, Shillong. 

16. 	The PRO, High Court of Meghalaya, Shillong. 

~The System Analyst, lligh Court of Mcghalaya for uploading the same in the Official Wcl~ite of 


the lligh Court of Meghalaya. · 


18. The Superintendent (Judi), High Court of Meghalaya, Shillong. 

19. Office File. 
• 
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